MESSAGE FROM LOK SABHA (Contd,)
The Metro Railways (Amsndment) Bill, 2009

SECRETARY-GENERAL : Sir, | have to report to the House the fallowing message received from
the Lok Babha, signed by the Secretary-General of the Lok Sabha -

“In accordance with the provisions of rule 96 of the Hules of Procedures and Conduct of
Business in Lok Sabha, | am directed to encloge the Metro Railways (Amendment) Bill, 2009, as

passed by Lok Sabha at ite =itting held on the 4th August, 2009,
Siry | lay a copy of the Bill on the Table.

MR, DEPUTY CHAIRBMAMN @ Now, we will take up clarifications an the statement made by the

Minister regarding import of raw and white/refine sugar. Shri Santosh Bagrodia.

CLARIFICATION ON THE STATEMENT BY MINISTER
Import of Raw and White/Refined Sugar

SHRI SANTOSH BAGRCDIA (Rajasthan) = Mr. Deputy Chairman, Sir, the hon. Minister

...(Interruptions ). ..

SHRI 8.5, AHLUWALIA (Jharkhand) : Sir, when are we taking up the Shart Duration Discussion

on education ?
MR. DEPUTY CHAIRMAN : We wll take it after this...
SHRI 8.5, AHLUWALIA : We can have it tomorrow.
MR. DEPUTY CHAIRMAN : Mr. Ahluwalia, it was made very clear yesterday ...(Interruptions)
SHRI SANTOSH BAGRCDIA = Let us finigh this first... (dnterrtotions ). ..

SHRI 2.5 AHLIWAL LA @ There should be no prablem tomarrow . We have only the Metro
Railways Bill. The Rubber Bill iz not coming...

MR, DEPUTY CHAIBMAM : Please listen to me. Tomaorrow, we have to take up all the pending
Zero Hour Mentions because since the last two or three days, we have been having Calling Attention
Motions. So, the whale of the morning wil go for this. Of course, a decision has to be taken by the
Chairman whether the Private Members® Bill has to be digpensed with or not. Then, we have the
Metro Railways Bill, and we also have the farewell speech for some of the Members wha are retiring.
Then, our usual valedictory remarks and the singing of Vande mataram. So, time has to be

fixed...(Interryotions ). ..
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SHRI 3.5, AHLUWALIA : So, fix up a time for it tomorrow, Sir. That is exactly my point.

MR. DEPUTY CHAIBMAN @ Mr. Ahluwalia, my only request is, when we tock a decision
yesterday ... (Interruptions ...

SHRIS.S. AHLUWALIA : Af the fag end of the day, at 6.30 p.m., how canwe discuss it?

MR, DEPUTY CHAIBMAMN : Let me remind the House that it was decided yesterday that the
House would not adjourn till we completed the last item on the agenda. That is what was agreed

upon. MNow, it is for the House to decide.
SHRI 2.5 AHLIMAL LA @ That is why | am reguesting the House...

MR. DEPUTY CHAIRMAN : Let this clarification be over... (Interruptions ) | am sure you wart the

subject to be discussed.
SHRI SANTOSH BAGRODIA : We are all concerned about the price of sugar.
S} U ; A9 BT T2 2, S T AT E L (TEET)...

MS. MABEL REBELLO (Jharkhand)) = Sir, there is a lecture by Shri Rangarajan at 6.30 p.m. We

want to attend that lecture.
SHRIRUDRA NARAYAN PANY (Orissa) : Ye support you.
MR. DEPUTY CHAIRMAN : So, you dor’t want the discussion on education, is it?

SHRI SANTOSH BAGRODIA & Sir, we are on the guestion of clarifications as the moment. Let us

take up the clarifications.

MR. DEPUTY CHARMAN = When the Lok Sabha can sit up to 10 o°clock, then, why should we

not 7

SHRI SANTOSH BAGRCDIA @ Those who want to go for the lecture can go and attend
it...(nterryptions )... The House is guided by the discussion by Members, not by the

lecture... (Interrtptions )...
MS. MABEL REBELLO & The Minister has answered all the issues.

SHRI SANTOSH BAGRCODIA : He hag not answered at all on the sugar issue. He has not at all

replied on the sugar issue.

MR. DEPUTY CHAIRMAN : Please ... (Interruptions )... Yau see, let the House decide whether

we should finish the agenda or not. That is a different thing. But one thing is... (nterruotions )...
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SHRID. RAJA (Tamil Nadu) : Education next time, Sir... (dnterptions ...
ME. MABEL REBELLO : Educaticn temorrow. .. (Interruotions ).
MR. DEPUTY CHAIRMAN : Then certain Members should give natice..

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL) : He said

education next time, Sir... (Interruotions ...
SHRI D. BAJA : Yes, next time, Sir.

MR. DEPUTY CHAIRMAN : It is not for the Chair, Mr. Raja...(dnterruptions ... First, you people

force us to include all the subjects and we accommodate all that and, then, you ask us to...

SHRID. BAJA  Sir, we are keen an digcussing it. But, geeing the atmasphere, | am saying thig;

there has to be a better atmosphere. Take it up next time, not now. That i what | am saying.
SHRI SANTOSH BAGRODIA : Are you taking about education or sugar?
SHRI D. RAJA : Educsation ... (Interuotions ...

SR IUEATIRY : ol iRt de &1 e w2

SHRI SANTOSH BAGRODIA ¢ Siry it is very well understood that prices depend on demand and
supply. The hon. Minister hag himself said that, this year, supply of sugar will be about 43 per cent
less. |would like to give small information here. In 2003-04, the average sugar price was Bs. 1271 per
quintal whereas the production was 132.95 lakh tonnes. Now, in 2005-06, it is 192.67; in 2006-07,
283.28; it Is 263.28. Now, the hon. Minigter has just mentioned that 100 lakh tonnes of sugar was in
stock; the demand is 230 lakh tonnes; the total production is 1860 lakh tonnes. Where is the security 7
Inview of thig, | want to make a few suggestions quickly. He has mentioned a limit on import of ten
lakh tonnes. Ten lakh tonnes of sugar import is neither here nor there. If you want to have the sugar
stock, you should give complete freedam; let any amount of sugar come into the country because,

today, when the price of sugar is Rs. 25 ar Rs. 26 per Kilogram, we can also stop it.
MR. DEPUTY CHAIRMAN : Thig is not a clarification.
SHRI SANTOSH BAGRCODIA : | am suggesting, Sir.
MR. DEPUTY CHAIRMAN : No suggestions. You should seek clarifications.

SHRI SANTOSH BAGRODIA = That is the clarification | want. He has mentioned ten lakh tonnes. |
cay | don’t want ten lakh tonnes. | want to know whether he would like to increase it. He has talked
about the quantity here. He should make it unlimited. Ancther thing, Sir, is that this SMP is
introduced after the commencement of the season. Why should people produce sugarcane? SMP

should be anncunced before the season;if necessary, even five years® SMP should be announced
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becalge sugar production is a long-term thing. Then, the last thing that | want to suggest is that the
hon. Minister should congtitute a committee, to be headed by an eminent economist, having
representatives of folowing sectors - farmers, consumers, labour, industry -- to prepare the sugar
policy which will remain in place without any change for & minimum of five years. Then, act upan the

recammendations of the committes ! Trank you, Sir.

SHRIMATI BRINDA KARAT (West Bengal)) & Sir, | hope the hon. Minister who knows so much
ahout sugar, will agree that today prices of sugar are very high —— nat what he =aid in the previous

discussion that there is no price rige.

THE MINISTER GF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (SHRISHARAD PAWAR) : | said price rige.

SHRIMATI BRINDA KARAT = Anyway, Sir; price of sugar is Re. 28.50 per kg in the THIRT TN
and anywhere between Rs. 30 and 35 in the market, depending upan the State in which you are
buying sugar. Unless the Government wants to make entire India a victim of diabetes so that nobody
wants sugar at all, the Government shaould be thinking of a policy, both short-term and long-term. |
believe, Sir, the statement given by the Minister on the issue of import of sugar shows a complete
failure of Government policy on this whole question of self-sufficiency in sugar production. As my
hon. friend has sald, two years earlier, we had so much of sugar that we were exporting. Two years
dawn the line, we are so low that now we are importing. So, there is obviously something very wrong
in the Government’s approach and policy. That is helping whom? This s the question. Now, Sir, the
first point atht | have is this. Why is sugar production low today ? Do kisans have something to do
with it or not? The first guestion | want to ask from the hon. Minister is this. VWhat are the arrears of
sugarcane farmers in the States? Please don't blame the States, saying this is a State matter; we
have nothing to do with it. You have just said how much you are doing for the farmers of thig country.
Please inform ug, at present, becalge last year, | saw your answer in Parliament, in which you said,
something like Re. 1,100 crores arrears for the sugarcane farmers in U.P. That was one answer |

saw. You sald, Rs. 87 crores have been added, in the last three months.
S FuwHTafel : g=1 S, #19 clarfication Y I

SHRIMATI BRINDA KARAT @ Sir, this is the clarification because the kisan is not mentioned

here...(interruotions ). As though sugar supply has nothing to do with the farmers.

MR. DEPUTY CHAIRMAN : See, in the garb of seeking clarifications, we again start anather

debate...(Interruptions ...
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SHRIMATI BRINDA KARAT @ Okay, Sir, my firet guestion ig about the farmers. What are the

supplies and what are the arrears?

Sir, my second guestion ig thig. First, you allowed impart of raw sugar in January. And the import
of raw sugar in January is going on right up till now. Sir, what | want to know from the han. Minister is
this. ¥What happened to the imported raw sugar; how much of it was processed; what are the stocks
with the industry and how much of it is coming to the market? What my infarmation is, Sir, whether it
is right or wrong. | don’t know, that there is a sugar scam brewing. | don’t know; these are some of
the reporte, which | have got, and the details of which | am giving before the House. It says that
impaort has been done; raw sugar has been processed; and some of the millers and some of the
other pecple involved in this have made a kiling in the last six months, but it iz not coming to the

market. (Time bell rings) | don’t know whether it is right or wrong.
MR. DEPUTY CHAIRMAN : Please canclude.

SHRIMATI BERINDA KARAT * Sir, the third thing ig this. Sir, let me complete. MNow, we are saying

we are importing not anly raw sugar but also white sugar.
MR. DEPUTY CHAIBMAN : If clarifications take five minutes, then, what can | do?

SHRIMATI BRINDA KARAT : When we are discussing the import of white sugar, the international
price of sugar ig hitting a high; it is 494 dollars a tonne, which is almest as much as it was at the
peak, two years ago. And, India coming into the market for sugar, obviously, these prices are going
1o go sky-high. Now, you arg impaorting. You are going to import; the high prices are back into India.
That is also very clear. My paint with the Government ig this. What guarantee is there that in the
name of import, what the trade is going to get out of ity because itis OGL, it is duty free; there are no

duties...(Time bell rings)... So, what the industry is going to get out of it?

MR. DEPUTY CHAIRMAN : Brindaji, if clarifications take five minutes, how am | to run the

House? Please advise me... (Interructions ... Does seeking clarifications take five minutes ?

SHRIMATI BRINDA KARAT : Sir, what | want to know from the Minister is this... (dntaruptions)..
Sir, this policy ..(nterruptions ... Sir, am finishing.

MR. DEPUTY CHAIBMAMN  You may have guestions. But on clarfications, if | go on allowing five

minutes, | can’t understand.
SHRIMATI BRINDA KARAT : Sir, this iz my last guestion.. (dnterruptions ). ..

MR. DEPUTY CHAIRMAN : If you start a debate, what can | do?
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SHRIMATI BRINDA KARAT @ What | want to =ay ig this. Does the Government bave any
intention... dnterruptions ). Sir, the statement does nat say anything about it. What can | do, Sir?
The statement does not talk about the consumer; it does not talk about the kisan.. (nterruotions ...
Sir, my last question is this. Does the Government have any intention of getting thoge stocks aut in

the market so that sugar consumers in this country can benefit?

MR. DEPUTY CHAIRMAN : You may have peoints. But you should have participated and said all
those things in the debate.

SHRIMATI BRINDA KARAT : Can you bring the stocks into market ?
MR. DERPUTY CHAIBMAMN : Na, noj then | must stop allowing seeking clarifications.

SHRIMATI BRINDA KARAT @ Will the Government ensure that the cuts in sugar in the PDE
w(Interruptions).... In Truipra State, there is no sugar not one grain of sugar is available in the ration

shops there ... (Interruotions ...
MR. DEPUTY CHAIRMAN : Shri Vikram Verma.

SHRIMATI BRINDA KARAT : Where will they get sugar ....(Intevuctions)... So, wil the

Government ensure that sugar is put in the PDS at ressorable price ? ...(Interryptions ). ..

MR. DEPUTY CHAIBMAMN  Brindajl, time management is very impartant. We should learm to put
our points within a given timeframe. .. (Interruptions).. | am nto advising, but time management is

very important ; otherwige, we cannat run the House.

st fargem et (Hed waEn) < JEE D STy S, 9 bae o1 faegell o AT A Sl eriel
W clarification T FEEHE H UE ATIT & % 2007-08 H 263 G & ° = BT SIS gafl 2T 3
2008-09 H 150166 1N 2 T | & SeUIS 1 | AT & AT 108 ARG &1 T =1 | &b Sed 1 &P H BTl
T, I 0B A1 B 61T Tal el & Jig w1 o 3 G5 o g ek gg v I & 9w £ 16
T ) T WA B T W I SN Wi e Wieas o o g, = S 2l 8 6e
TReTTT I ST ST &, s TR 1 o7 e 2, 99 o1 9B 5 a1d @1 e el ol iR
TR 3111 AT ST T2 £7 T A1 B HATHT AT W TH G4 &1 SHR] T8 o g 2491 76
BHIRT S d1% ] ¥ha1 9 Y5l 57 X9 b He - b BIRY] 1 IR 951 SN, 1 9Ud aN A BIE
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T T TS R s [T AR S| ST BicH Tle] BN (g1, TN =1 &1 B 2! et 71
el 2 ST REQT ST ®Y VB &, 79 ] A0 WSS b AN H P 7 5 o9 9 o 96
T qNH, TR P AN S TR o1 21 SHeH] SRV Fa .. (T HrEdh...
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MR. DEPUTY CHAIRMAN : Now, Shri D. Raja ... (Inferruptions)....

sft forpm vl : T, IR7 Tebe 999EH 2 2, A9 a1l 2 18 1 2R 2000 1 AT e =) b
Sk Heh AT I 1] o1l A9+ S8 ENT 5 SHh WSS A9 -0 U 9@ 91e] 21 T 2|
Y 1 AT 1 TS <Te, [T T, TUY Ugel | aT9eh 17 I ¥R a7 8 ofl, o9 aniaw amged usi
Toee T RT SFIR ame ? 9 NI T e A O feT g &1 Rurgs oo a1, el g areie 4 1
iR T qTept o1 &0 fopaT 1, B0 B9 419 F 1 WRI RGN Aa] 21 i I IR A, 9WE e
BN A0 Wiee &% 6 &0 ST orara 5, 3% W9 @1 Well FR et fha ga? S
qraSiE 41 e T2 w1 g T erTs .. (Fae). .

MR. DEPUTY CHAIRMAN : Now, Shri D. Raja ... (dnterrugtions)...

s epw et A A A goe TRl 5, A9 SR T U8 € 1 o o1 R g0 G RE 2, 3%
To1 anmas i1 eTg e & 2, Sud U 31 AT, 2010 99 19 31 (1] eI R & fofy @ief 5
21 o T e T AR QT =T S A, SARE R w1 1 I oA 2, 98 TN § den
el e A Tfs T2 9Tev ) A e an e wed )l B an S RuE s Rege sv v 2, 4
S HY T B AT B EWIR? 1 99 AT [BUE & T B Edls B ard @l e
FNA? THF [T T WE F1 UIAR B, T2 A A B I WG H FS1 v i e Al
e 1F BAN O S CE T 81 S HIR0T BT &1 7 {311 &85 92 ST, (e ). .

TR ; arg a7y Sfe, ang dfay, ©i S | e

sft forepw amf « 29 TRE A1 U T wIs TS e BN WA AT Sf R 59 1 Al 6
e H g B B

SHRI D. RAJA : Sir, thank you. Shri Sharad Pawar is a very able and experienced Minister and is
locking after Agriculture ag well as Food and Civil Supplies. My simple question is, the sugarcane
growers are agitating to get & price of Re. 2,000 per tonne for the sugarcans. Even the Agriculture
Prices Commigsion has fixed & price of, | understand, Rs. 1,580 per tonne of sugarcane. | do nat
know what the stand of the Central Government is. It is an urgent izzue. In Tamil Nadu, the farmers
are agitating. | understand that in several parte, the sugarcane growers are agitating. What is the
palicy of the Government towards this 7 Will you consider their demand of Rs. 2,000 per tonne for the

sugarcana?

SHRI MATILAL SARKAR (Tripura) @ Thank yau, Sir. | have 2-3 queries. Firetly, the sugarcans

production has become legs. This reason is not stated by the hon. Minigter; | do now know why. The
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sugarcane producer, the farmer, is moving away from production becauge he does nat get the
benefit of the prices and the mill owners also are depriving them in many ways. There ig no remedy
and that is why the groduction has come down. What would be the palicy of the Government 1o raise

production’?

My second guestion is, in the Item No. 2, the Minister has stated that the Government has now
decided to extended the terminal date. The terminal date i being extended. But it is not stated,
within the date, the amount they have collected. What is the amount of their import ? It is not stated.
But they have extended the time. So, | think there iz some hide-and-zeek policy. | am saying hide-
and-seek policy because what you have actually received by import ig not mentioned here. Whether
it is sufficient or not, we cannot know. Third thing is that my State Tripura is suffering geriously from
the crigis of sugar. In item MNo. &, you have extended the time up the 30th November. But the Haoli
Poojas are performed with this period and during this period we heed to get additional quota. We are
not getting our normal guota, what to talk of additional guota. People of the North-Fastern Begion,
particularly Tripura, are suffering for the last four months because there is no supply of sugar. The
State Government is compelled to reduce the guantity to ration cardholders. So, this s the situation.
I'would like ta know from the hon. Minister whether the situation will be improved and what steps the

Government is going to take in this regard. Thank you.
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SHRI SHARAD PAWAR : Sir, one should not forget about the sugar production and sugar
avallability. T we study it last 20 years, it is a cycle. The cycle ig such that for three years you would
gee in India too much production, prices having been totally dropped, farmers facing problems and
the mills becoming sick and in the other two years there is less plantation and availability of sugar in

the market iz less, the prices go up and the farmers get abnormal prices for sugarcane.

After two years he will plant like anything that the prices will drop. Sa, this is a cycle which | am
obeerving for the last 20 years and these who know fate are fully aware of them. The sugar farmer
immediately shifts from one crop to another crop if he feels he is not getting proper price. Recently,
thig is a regular phenomenaon. & number of issues have been raised here. Firstly, why we had taken

g decigion of import.
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7.00 P.M.

Ore point has also been raised that because it was discloged that such and such production will
be there, that is why prices have gone up. | have made the position absclutely clear today also in the
House. Our assessment this year is @ production will be 150 lakh tons. We have carry over stock of
Rs. 100 lakh tons. That is last year’s production. Sa, the total availability in the country is 250 lakh
torne. Domestic congumption is between 223 to 225 lakh tons. That is why whatever the total
damestic requirement maybe, we gat more than the requirement. That is the overall position of the
country today. Now, it was suggested that we should import more and, | said, that this year our
plantation report shows that the production will be 140 or 170 lakh tons and that is why certain
decigions have been taken. We have not encouraged to import refined sugar. If we encourage to
import refined sugar, definitely, sugar will come here. [t will be immediately available in the market.
Inatead of refined sugar, suppose we encourage to impaort raw sugar, raw sugar will come here. It will
be immediately available in the market. Instead of refined sugar, suUppoze we encourage to import
raw sugar, raw sugar will be imparted, it is cheaper. It will be processed here. Mille can utilise their
capacity. Workers can continue to work in the mills. They can get the wages and insted aof imparting
finished sugar, raw sugar import is comparatively a better route and that is a conscious decision,
with the consultation of industry and farmer, Government af India has taken. Now, it was asked what
is the total availability and hat is te contract basis? Whatever information which | got, the raw sugar
contract 29 lakh tons. Reaw sugar arrive or in the process of arrivale is 18.40 lakh tons. So, it g just
contracted and they have come. The process has not started. The process generally starts when the
bagasse is availabe. Now, mills are not working. If anybody wants to start a mill it requires fuel.
Unless and until normal season starts, bagasse is not availakle. Unless and until bagasse is not
available we cannot run the boiler. So, insuch situations mills are not warking today. There might be
some mille in South, particularly in Tamil Nadu and cthers, where particularly round the year there iz a
practice of season, ctherwise, in rest of the country whether it is Uttar Pradesh, whether it is
Maharashtra, whether it iz Gujarat, whether it is Karnataka, whether it is Andhra Pradesh, not a
single mill iz working there, barring some there and there. But mille are nat working. That is why
whatever contracts on sugar which has reached here, my own impression s the process will start
when the sugar factories will actually start crushing. We have put a condition that after importing and
processing within three months they have to dispoge of in open market. There is no cther restriction.

But, they have to make available in the open market.
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MNow, | come to impart of white sugar. White sugar is hardly contracted. Itis 1.25 lakh tons and it
has reached here to 0.47 tong. It is limited sugar but process has been started. A decision, as | gaid,
wag taken not to encourage import of refined sugar, but encourage raw sugar which | have already

explained.

Mo, Sir, one mare issue was raiged here. It is that the farmer is not getting a proper price. In
fact, | have already briefed the Houge today. Last year’s price was Rs. 81 per quintal. This year’s
price is Rs. 107 per quintal. There is a difference between the Minimum Support Price and the
Statutory Minimum Price. The Government of India always announces the MSP for other crops, like
wheat, rice, jowar, bajar, etc. If the market goes below the MSP decided and announced by the
Government of India, it is the responsibility of the Government of India to enter into the apen market,
pracure the same and provide that price to the farmer. That is not the cage of sugarcane. The price
which has been infroduced in this country for sugarcane for many years is SMP, not MEP. It means,
Statutory Minimum Price. YWe are not in a poeition to purchase sugarcane. What will the Government
do with sugarcane if the price goes down? So, this is called the Statutory Minimum Price. We give
one indication that mille shauld not pay below this. If mille want to pay mare than this, they are
allowed. If fact, States like Uttar Pradesh, Punjak and Haryana have introduced the SAP -- State
Advisory Price. They have passed a separate law in their respective States. As per that law, Uttar
Pradesh is announcing & different price than the rational orice f.e., SAP. They are giving mare than
the Statutory Minimum Price which the Government of India gives. So, from Be. 81, we have gone to
Rs. 106. Now, what is the meaning of 1067 One should try to understand the economics of Rs. 10&.
Sir, Re. 108 meang, the farmer will actually get Rs. 1600 per tonne, plug Re. 300 harvesting charges.
That means, Rs. 1,800 per tonne ig the cost of cane. We have to process the cane and convert it into
sugar. The conversion charges are Be. 500, That means, the total cost will be Re. 2,300 per gunital.
If R=. 2,300 per quintal is the price, one should not expect that sugar will be availakle in the market
for less than Rs. 24 or Rs. 25 per kg. Nobody should complain about that. In fact, the same thing |
wasg telling in the House three years back that this will happen. | told the House, if you are going to
insist that the price should bre, somewhat, near rs. 14 or Rs. 15, in ancther two years, the prices will
go to Ra. 30 per kg. It is becauge the farmer immediately shifts. And, exactly the same thing
happened in this country. So, today, Re. 108, has been announced and the ullimate manufacturing

price would be Rs. 2,300 and that is why the prices would be somewhat near to...

SHRIMATI BRINDA KARBAT & Siry | would like to know whether the Commission on Agriculture

Costs and Prices has recommended & higher price of Rs. 126,
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SHRI SHARAD PAWAR : Now, it is Rs. 108.
SHRIMATI BRINDA KARAT : | wolld like to know whether CACP has recommended for Rs. 125.

SHRI SHARAD PAWAR : Sir, the CACP has recommended twice. | will tell you what happenad.
About two years back, initiglly, the GAGP sent a Report for Bs. 81 far 12 monthe. After four monthe,
CACP gave ancther Report. When the Government had accepted the recommendation of Rs. 81 of
the CACP and communicated to all States, then, within three or four monthe, the CACP has given a
fresh Report. In the fresh Report, it has recommended for something like R, 115. In that Report, the
CACP had suggested that the Government of India should pay bonug. You see, in Uttar Pradesh,
Bajaj i= going to produce sugar. He is going to =ell sugar there. He iz going fo earn maney
there...(Interruptions)... The Government of India has to pay bonus for this ... (nterruptions )... 8o,
we, alill, have to accept that. That proposal was not accepted ; that proposal was rejected. This year
also the proposal came and what he s saying ig correct that it was a little more. They gave some
calcllations, but they were not according to the guidelines. In calculation, ane of the conditions is,
whatever the price will be fixed, it will be including the cost of cultivation, return to the farmers and
the price for the consumer in the open market. The CACP has bypassed the third category. They
have not paid any attention to that. That is why, that particular section was not accepted by the
Government and the Government announced the price as Rs. 107/~ with a proviso that mills have
liberty to give more than this. This is the benchmark. Thig iz the minimum price. Sa, they can give
more also and there are many ways. | knwo that in Karnataka, Maharashtra and Tamil Nadu, mills are
paying much more than the price which the Government has announced. | am not sure about Uttar
Pradesh, but this is the position. Abaut Brindalji’s question that after importing what they should do,
| have replied that within three manthe, they have to make it available in the market; otherwize it will

be taken for Public Distribution System. That condition has already been put.

One point was raised here why you could not get proper information about not reaching such
and such level of production. Why have you not collected information from the States in this regard?
Yes we are collecting information fram all the States. All the States have given me, through the
Government, different information within eight months. Initilly, the State Governments, all together,
had communicated in writing to the Government of India that production will be 220, Within three
monthg, they communicated that the production will be 200, After two months, they communicated

that production will be 185 and lastly, they have communicated that productionwill be 10, Sa,
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wrong information was communicated. Secondly, this year, the sugarcane productivity was dropped
because there was a delay of mongoon in a particular sugar belt. That i= why, the production was
less. When we realised thig with the last information which we got from various State Governments,
immediately, we took & decision to allow raw sugar and from that day, the process has been started.
With regard to the last guestion which was asked by Mr. Javedkar as to whether such and such
guantity will be available at ration shops, | would say that urless and until the new seasaon starte, | will
not be able to say anything. But we will make efforts to take certain decisions which will, ultimately,
help to improve the avallability in all the three categories of PDS, that is AAY, BPL, and APL. We
would make available the sugar. The matter ig under congideration. | do not want to give all the
details, because, if | say something, suddenly, it will have some effect in the international market too.
That is why, | have to be cautionsg, but we are moving in that direction. Without importe also,
probably, we will be able to take some dedision, which will make available sugar in the Public

Distribution System. Thank yau.

SPECIAL MENTIONS

Need to take measures for protection of life and property of train passengers

in view of the increasing incidents of cime in trains
7 S g AR fE (SIREE) | HE Ry, WRER S8l verd H Al &l il &y,
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